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This is a digitally signed order.

IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P.(C) 5791/2019 and CM APPL . 25239/2019 & 40786/2019

M/STHE GENERAL PRODUCE CO.LTD. ... Petitioner
Through: Mr Naveen Kumar, Ms Aprgita
Bhardwagj, Mr Shouragjeet

Chakravarty, Mr Nitesh Bhandari, Ms
Stuti Bisht, Mr Prabhat Kumar Ral,
Advocates.
Versus
UNION OF INDIA AND ANR. ... Respondents
Through: Mr Anurag Ahluwalia, CGSC for
UOI with Mr Kaushal Jeet Kait, GP.

W.P.(C) 5792/2019 and CM APPL . 25240/2019 & 40787/2019

M/STHE GENERAL PRODUCE CO.LTD. ... Petitioner
Through:  Mr Naveen Kumar, Mr Aditya Goyal,
Mr Aditya Kumar Singh, Ms Aprgjita
Bhardwa], Mr Shourgjeet
Chakravarty, Mr Nitesh Bhandari,
Ms Stuti Bisht, Mr Prabhat Kumar
Rai, Advocates.

Versus
UNION OF INDIA AND ANR. ... Respondents
Through:  Mr Anurag Ahluwalia, CGSC for
UOI with Mr Kaushal Jeet Kait, GP.

W.P.(C) 6265/2019 and CM APPL . 26803/2019

SATYAJTPRADHAN .. Petitioner
Through:  Nemo.
Versus

UNION OF INDIA & ANR ... Respondents

Through: Mr Anurag Ahluwalia, CGSC for
UOI with Mr Kaushal Jeet Kait, GP.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 21/06/2025 at 09:46:23



CORAM:
HON'BLE MR. JUSTICE RAJIV SHAKDHER
HON'BLE MR. JUSTICE AMIT BANSAL

ORDER
% 24.09.2024

[Physical Hearing/Hybrid Hearing (as per request)]
1. List the matters on 27.01.2025.

RAJIV SHAKDHER, J

AMIT BANSAL, J
SEPTEMBER 24, 2024/ ¢

Click hereto check corrigendum, if any
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